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Annual
Scheme oo . Plan
: ) " Agreed
Co- outlay
. . 1979--fD
3. {a) Grant-in-aid tw BStatc
Governments for mana-
gement of Youth Hostels
and Youth Hostel Asso-
cation of India . . 2-60
(b} Construction of New
youth Hostels . . 260° 00
_ -4. Transport-provision of Trans-
port facilities at selected
tourist Centres . . T 00

%, Meuntain & Beach Resores 5100
6, Cutlural Tourism . . 30-00

7. Wild Life Tourism .. 25 76

8, Spores Tourism . . 400

q. Pyblicity & Promntion . 90 0o
216, Promation of Fiirs, Festivals

and Cultural Programme , PR

11, Mdeia Relation . - 500

12, Training & Tourizm Institute 20 58

:3 Market Research Surveys | § 00

14. Strengthening of Organisation
at Headquartera and field
officeain India and abroad., LR

75. Interest Differential subsidy
to Financijal Institutions
(IFCT for loams for Hotet
construction) . . . 14 96

5. Loans to Transport Operators
in private sector and STD 10-00

Total (B} 309 0
Grand total (A & B) 82225

The outlay of Rs. 322:25 lakhs was
subsequently reduced to Rs. 182-25
lakbs in view of the necd 10 exercise
#cannmy.1

lacsme Ui paid by top Film Stan

1305. SHRIMATI USHA MALHOTRA,;
Will the Minister of FINANCE be pleased to
state:

<») the names of the twenty top *film stars
who are the highest income-tax pay en;

(b) the amount of ineome-tax assessed
from each of them during the last three years,
year-wise; and
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(c) the amount paid by them during the
same period?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) to (c). The
information is being colected and will be laid
on the Table of the House.
qad ggem e fofwds g oW
faaet & ga wr way fean
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1306. St werorw faw -
u! s foy :

¥1 fawr 5T g7 v #Y IO FAT
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(%) #1 g #1 7y 2 %
feemm g fafazs 7 qaw a9l
F Y qeqw Zw # o faaewt ¥
afrqfa/fastat & =0 § FF w90 0"
far ¥,
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[Funds collected by M/s. Hindustan Lever

Limited from their Distributors

1306. SHRI KALRAJ MISHRA:

SHRI LAKHAN SINGH: Will the
Minister of FINANCE be pleased to state:

(a) whether Government are aware that
the Hindustan Lever Limited has collected
crores of rupees in the shape of
security/deposits ~ from  its  distributors

throughout the country during the last six
years;

(b) if so, how much amount has thus
been collected;

(c) whether the said company had taken
permission from the Reserve Bank for
collecting these deposits; and

(d) if so, what are the details is. this
regard?]

+ [ ] English translation.
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fawr sanew ¥ 3Iq w&t () wAA
wrf we) ¢ (F) FAT (@)
FAl qgad qafaaew wfasei &,
AR FATATT qEHr fEm owm wErA
T FWT FoagrEed H, THT F AN
9T TFH A4T ET F 1 q TN,
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TR Y T AT E Y §AR] A9 W
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agq &1 & 1 fyadw wz favm adt
F IaT FEGAT IO qFU AT T
aqy wfadi agr s5% fasia a1 1
swfea ardr #1 gHF 79 "] gEl
THAL AGT T AT T FEGAT FT
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(@ w7)

" fomfer g of-
TORfT qerfe

31-12-74  224.37 7917.52

31-12-75  188.54 8559.58

31-12-76 270.73 9676,
31-12-77 300.29 12202.°
31-12-78 309.77 13681.01
31-12-79 479.34 16913. 45

= o
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+[THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) and (b).
The company has been taking deposits
from its redistribution stockists towards
the price of goods continuously supplied

to them. These are in the mature of
security advances and are

t[ ] English translation.
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intended to cover the risk of bad debts.
The amount of such deposits taken by the
company during the past six financial
years and remaining on hand with it as
on the last date of its financial year, as
also the total amount of the company's
assets on these dates are as under: —

Year Security Tutal
advance Assets
T (Ra lakh
3t-12-1974 . . 22437 791752
31-12-10875 . . 188- 54 8550758
qi-12-1976 . . 270° 73  ob76.02
JL-12-1977 & . 300-29  12202- 20
g1-12-197 . . qugr 77 1308101
31-12-1979 . . 470° 14 10691345

(c) and (d) Specific permission of the
Reserve Bank of India is not required
since acceptance of such deposits is
exempted from the operation of Section
26(7) of the Foreign Exchange
Regulation Act, 1973.]

Survey for exploring geo-thermal
sources of power

1307. SHRIMATI PRATIBHA
SINGH:

SHRIMATI SUSHILA
SHANKAR ADIVAREKAR:
SHRIMATI NARGIS DUTT: Will the
Minister of STEEL AND MINES be
pleased to state:

(a) whether Geological Survey has
spent considerable money in exploring
geo-thermal sources of power i.e. mining
for heat; and

(b) whether he will place a com-
prehensive and exhaustive st8**" ment
about the work of Geological Survey of
India and other agencies under his
ministry in this area?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERIJEE): (a) and (b. A
statement is laid on the Table of the
House.



